47  Written Answers

(¢) what is the percentage of lit-
eracy at present in India and other
developing and developed countries?

MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI ARJUN
SINGH): (a) Excepting for some re-
commendations, there is considera-
- ble commonality in the policy pers-
pective between the National Policy
on Education, 1986 (NPE) and the
report of the Committee to Review
NPE (NPERC). Some of the areas
where NPERC had suggested diff-
erent approach are Non-Formal Ed-
ucation, Adult Education, Voaction-
alisation of Education, Navodaya
Vidyalayas and management through
educational complexes. The NPERC
had also suggested that elementary
education should be made a funda-
mental right.

(b) According to the latest esti-
mates available (1989-90), the bud-
getary allocation for Education in
the Central Government, State Gov-
ernments and UT  Administrations
comprises 3.4 percent of GDP.

(c¢) According to the provisional
figures of the 1991 census, the All
India literacy rate is 52.11 per cent.

According to the World Develop-
ment Report, 1991, the adult illiter-
acy (for population comprising 15
years and above) was less than 5
per cent in almost all high income
countries, among the low income,
nineteen countries have adult illite-
racy rates higher than India. These
include Bangladesh (67 per cent),

Pakistan (70 per cent), and Nepal
(74 per cent).

Demand of AN India Central School
Teachers Association

*231. SHRI K. G. MAHESWAR-
APPA:
SHRI ASHOK NATH
VERMA:

Will the Minister of HUMAN RE-
SOURCE DEVELOPMENT be plea-
sed to state:

[RAJYA SABHA]

to Questions 48

(a) what are the demands of All
India Kendriya Vidyalaya Teachers
Association which are pending at
present;

(b) what is the stand of Govern-
ment on each of these demands;

(¢) whether a Committee has been
set up to look into the mafter; and
(d) if so, what are the details of
the recommendations of Committee

and the action taken by Government
thereon?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) A
statement is annexed. (See Appendix
159, Annexure No, 33).

(¢) No, Sir.
(d) Daes not arise,
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